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Tbe Minister ol State in tbe Ministry 
at Food, AsrkaHvre, Community 
Dewbwwt and Cooperation (Shri 
M* S- GurainuUuiwamy): (a) to (d). 
The information is being collected from 
the Andaman and Nicobar Administra­
tion and will be laid on the Table of 
the House in due course.

Border IRoads Organisation

5213. Shri Tajna Outt Sharma;
Shri R. S. Vldyarthi:

Will the Minister of Transport and 
Shipping be pleased to state:

(a) whether it is a fact that the 
Border Roads Organisation purchased 
jeeps, trucks, tractors and bull dozers 
without inviting tenders,

(b) whether these vehicles werr 
given to contractors for road building 
in the border areas of Rajasthan on 
hire-purchase basis,

(c) whether it is also a fact that 
construction has lagged behind and 
whether vehicles are being used by 
contractors elsewhere for other pur­
poses;

(d) whether Government propose to 
entrust this enquiry to the Central 
Bureau of investigation; and

(e) if not, the reasons therefor?

The Deputy Minister in the Ministry 
of Transport and Shipping (Shri 
Bh&kt Darshan): (a) The Border
Roads Organisation in Rajasthan pur­
chased Jeeps. Trucks and Tractors, 
and not Bull Dozers. While Jeeps and 
Trucks were purchased by them on 
rates fixed by the Directorate General 
of Supplies and Disposals, the tractors 
were purchased on the rates approved 
by the Ministry ot Industry.

(b) The Government of Raiasthan 
sanctioned loans to the contractors in 
the shape of vehicles out of their 
own Departmental Charges under the 
terms and conditions approved bv 
that Government.

(c) The progress of the construc­
tion of the roads has been according 
to tbe schedule drawn up from time

to time by the Government ol India; 
and according to the information 
supplied by the Government ol 
Rajasthan, the vehicles are being 
used on the works, for which they 
were purchased.

(d) & (e). As the matters relating 
to the purchase and the use of Ihose 
vehicles, concern the State Govern­
ment of Rajasthan, it is, therefore, 
for them to consider, whether any 
enquiry is necessary
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Delhi Milk Scheme

5215 Shri Run Char an: Will the 
Minister of Food and Agriculture be 
pleased to state:

(a) the total number of Officers in 
the Delhi Milk Scheme on deputation, 
who have been appointed on the 
various posts with the commencement
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ul this project upto the 31 st March, 
1967,

(b ) the expenditure incurred on 
their Deputation Allowances unto the 
31st March. 1967, and

(c ) the reasons Ini appointing 
Officers on deputation in the Delhi 
Milk Scheme?

The Minister of State in the 
Ministry of Food, Agriculture, Com- 
munit> Development and Coopera­
tion (Shri Annasaheb Shinde): (a) 30

(b) Rs bG 017 55
(c) Delhi Milk Scheme was set ui> 

m November. 1939 Being 1 uw 
Organisation it was consideied oeces 
sa y m the public interest that 00m 
iui'*nt arm experienced officers .shouiJ 
lie appointed without dclav Wi*h 
tin. finah&ahon of the Recruitnu nr 
Rules, for a numbei ot posts the u tu­
ber o f such ofRitis has been ihIum d 
to onl\ M at present

Overtime Allowance in 
Delhi Milk Scheme

5216 Shri Ram Charan: Wnl the 
Minister ol Food and Agriculture be
pleased to state

(a) whether it 1- a fact that the 
Delhi Milk Scheme has been incui 
ring expenditure of more than rupees 
sixty thousand annually on o 'ortiint 
allowance during the iast live years 
and

(b) il so the steps adopted to 
minimise such a htitTc expenditure in 
the Delhi Milk Scheme''

Tbe Minister of State in tbe Minis­
try o f Food, Agriculture, Community 
Development and Cooperation (Shri 
Annasaheb Shinde): (a) The overtime 
allowance paid to the employees of 
the Delhi Milk Scheme during the Iasi 
live years was Rs 12,30,576 43 which 
on an a\e:age works out to Rs 
2 48.113 per year

(b) The Delhi Milk Scheme autho­
rities have been Irving to minimise 
tbe expenditure on O T.A Checks

are carried out on overtime duties 
performed Staff is deputed on over­
time only when this is unavoidable.
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